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Augmenting the capacity of Tau Devi Lal Thermal Power Station,
‘ Panijpat

*1804, Shri Padam Singh Dahiya : Will the Chicf Minister be pleased

to state whether there 18 any proposal under consideration of the Government to-

sugment the capacity of Tau Devi Lal Thermal Power Station, Paripat; if so, the
" details, thereof 7
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Constrimtidh of Express Highway from Palwal to Kundki

#1789, Shri Saraj Mal : Will the Chief Minister be pleased to state
whether there is any proposal under consideration of the Government for the
sonstraction of Express Highway from Palwal-Gurgaon to G.T. Road Kundl ; if
50, the titne by which it is likely to be completed? ‘
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Widening of National Highway No.-10

+1805. Shri Balbir Singh : Will the Chief Minister be pleased to state
the time by which the widening work of National Highway No :-10 from
Bahadurgarh to Rohtak is likely to be started? '
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Shortage of Teachers
#1795, Shri Ramesh Kumar Khatak : Will the Mimister of State for
Education be pleased to state whether it is a fact that there is a shortage of
teachers in GPS/GMS/ GHS/GSSS in the State at present iff o, the steps taken or
proposed to be taken to remove the said shortage of teachers 7.

ety v (<o wergy fii) | o, e R aefl ) W % Ty verw
fordr ot <% & 1 el Ry el W o el e yro dhvn owiieERl B e T
TR =i St sna, gReTn e WA ST W S o A9 W g g1 W
e W Rl T weea &, W g o € S st e ) RS et e
# fay vl BT AR % wEn 9o W €



(1524 SR s =y . 121 T, 2004

| aﬂvﬁwww:wmawm. H amas aregd 9 fen S wERT @
AT A B wRn A wree, P o v e e v 8, Reeet ot
T GBI S S T e R TR o 7 |

herdt srerge firm o wamsan ey, A onad A @ A el @ O
Fer e gReren § dlew 8787 yeed ww @w e w £ oo 4921

Sofloho & w2 wrelt &1 eftewen Ty FaN) T s &I 3806 Sodledio 3-

gai B 9 & fe R ¢ R o o s e 83606 el o IR
G, weinf ok wetne o RfFT & § o R 9w v R
FRE e e B ST ) Ay Son o Tey &1 Sumas e, R
W Fifer wptar 1352 #, wes Tpew 1765 ok Wi Gived wpew 1028 £/ 9
TR e B 4175 T &1 g el § 160 Rieire, et 220, Swme
1345, et 3802 &R Wotodlo 1691 4355w ¥ arwet wees e B i
& 160 fiefues, 600 wrmemm, 511 SR ol 4R o Rem & 98
gt T wie fea &1 ge s are Re ST o) v ¥ oy 2
SO eIy R ST Y W s it R & 25 80 i, 118 Femsims,
- 298 P, 1748 Awed! of 1650 Hovodte & Rew wl @ W H B
T W O] TS T e oY Bt o W | e di v & wee
B TRHENT & gRT AT | TP g = Tt qonfloansto sie 7R e whra
o i ot W et el oY B wetem o of o R wre swd e
Forer oft Sodlotlo afte TR S3eet) & fom Ug ¥ W o Tt § v
=1 gary e s ‘ ' ‘

St WA BT Y © Aviens ey,  aTOE wivw % sneweiia Sy st
FETT e AR W Wy w1 s st o9 g e & T o %
W §R Al @7 gy T 3 5 3 Ue s § Y exa s o gwm
I ] e Y # ot A e mEen ¥ (g o oft siemer o gy 1) st
TR, AT G afieren # R e % e 4 feaffe R swp on 75 i
% 40 #Mew o @ & e 9 O o o R s o s SR merey 70
o wiE iRy & fawma & O B ureh o o o e ) 2 o v F 125
MR wfty = B R F P w1 ol Brer o vE B e oww @ e ol
TR A @ A A o §1 ot west qut o et & A 9 et oy v e
w1 g el oot wien st § 9 o o ot G T e $ 1 e e e
i e o ol F ) wvwrw el WS vl ¥ wew wsiew, § ooy
ATGH @ HR B HEn 7 o urfior arime # 9 o @ e At S &
. W AR I iR Yl gV T8 T e oI Wi anile o o o v
WFR fER Sl il owi w ) Rew o=F 31w w51 8 e o ot 2
At B o W E o 9T A e w1 o gut e o) uwe st o dem o
e g o

&3,



[ 2]

aTeifpe e AR (1) 25

Mwﬁm:aw&mﬂmﬁm&amm@mmmaﬁw
Fer A F ol See SIS § gEl T 9ga we A €1 o ET W ¥
g R & for oot & o oft = welt @R, S v el ) W W R A W
Y5 B e s o5 At wel F o oy = ol el w T sl @t @ W
% g T SN T B wwe G2 G arg wWeEy a8l § g o s
s e O N B 0wt & P dur o wedl & widy dbeli @ el @
et famer P wrg onfs R o) o g T S

o TR R wilmm : wioe v, F o mem § awei e wS=
TRy @ s A B SR shwvn wwen B awEeHes B A )

sff arerret ; W e, i adeEE | |

w0 veAR fie wifwm « whee @, FF*

0 aremey © o el o wg Reerd = # ey e wEy, sy 38

o ved fig wifRem : we Wy, AR R

o geney © i e, Hw AT E o e g S e
wﬁmﬂﬁaﬂﬁmw

wlo TR i Tl | wew ay, R

of v W) W, o AR yqﬂ&ﬁéwﬁé#ﬂi(ﬁﬂ)ﬁmﬁé
= wft ¥ gafag e 381 (R -

g == (o Wi fhE ) wﬁﬁw,wﬁaﬁmw&ww%ﬁﬁﬁﬁﬁ
e wvs & o v2 € a0 s faengd

Construciion of Appraocch Roads and Purc!mse; Centres
#1500, Shri Shashi Parmar : Will the Mimister for Agriculture be pleased
10 SEaTE——

(a} whether there is any proposal under consideration of the
Governanent to construct the following approach road of Mundhal
Constituency :—

{i} Village Rewari Khera to Chang ;

(i) Bambla w Malkosh;

{ii) Paund to Fimi Unn road o Dadri road;
{iv) Baund to Ranila;
(v) Ranila o Unn;

(v} Bapora to Prem Nagar; and
{vi) Bhiwani to Phoolpura;
* 2R W aRTER e TE S
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[Shri Shashi Parmar ] S
- (b) whetber there is any proposal under consideration of the
_ Government to construct pucca kharanja and boundry wall of
- purchase centres of Dhanana, Cbmg and Baund villages; if so,
the time by which these are likely to be constructed ; and ©

(L) whether theré is any proposal under consideration of the
Govemment to repair the Tigrana to Mandhana Road 7
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Opening of Government High School in Kaithal

*1791. Shri Lila Ram : Will the Minister of State for Education be
pleased fo state whether there is any proposal pader consideration of the
Governinent o open a Government I-I:tgh School m Maodel Town G T. Road,
Kaithal ?
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Propagation apd Proimotion of Vedic Culture
#1798, Shri Rajinder Singh Bisla : Will the Minister of Statc fc:r
Education be pleased to state whether there is any proposal under consideration
of the Government to propagate and promote the Vedic Lulmre in the state, if
30, the details thereof ? ; ‘
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g Augmentatmn of Drinking watet - >
#1807. Dr. Malik Chand Gambhir : Will the Chief M.mster be pleased
to state the number of Villages which were proposed to be augmented with
drinking water dunng the year 2003- 2004 alongwﬂh actual ar.,mc:vcmunt made
in thig regard 7
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Accelerated Urban Water Supply ngramma
*1810. Prof. Ram Bhagat : Will the Chief Minister be pleased to state
the munber of Towns sanctioned by Government of India from March, 2000
till-date under the Accelerated Urban Water Supply Progmmm(. alongwith the
total estimated cost of the projects 7
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Reguiarization of. Colonies in Karnal :
#1799, Shri Jai Parkash Gupta : Will the Minister of "":tate for UrbEm
Development be pleased to state—

{a} whether there is any proposal under cons:daratmn of the
Government to regularize the wo-authorised Colonies in Karnal
where more than 50% facilities such as road sewarage ete. has
been provided ; and '

(b)Y if 20, the twme by which the aforesaid Colofies are hke1y to he
regularized..
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Construction of Road from Dighal to Kalavar

*1811. Shri Raghuvir Singh Kadian : Will the Chief Minister be
pleased to state whether there is any proposal under consideration of the
Government to construct a road from Dighal to Katavar in Berd Constituency ; if
50, the tume by which it is likely to be completed ?
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Providing of Desks in Primary Schools

*1815, Skri Bhagt Ram : Will the Mintister of State for Education be
pleased o state—.

(1) whether there is any proposal under consideration of the
Geovernment to provide deslcs for sitting of the children in all the
Primary schools of the State ; and

(b)' the total number of such schools in which the desks have been
provided till to-date together with the time by which the desks
will be provided io the emaining schools ?
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Foourth Phase of Sarkar Apke Dwar Progeamme

#1813, Smt. Vidya Beniwal : Will the Chief Minister be pleased to
state the number of Assembly Constituencies in which programme hias been
organized under the fourth phase of “Sarkar Apke Dwar” programme togetherwith
the time by which the such programune is lkely to be organized in the remaining
Aggemnbly Constinzencies ?
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Repair of Roads

*1812.  Shri Jitender Singh Malik : Will the Chief Minister be
pleased to $1ate— :
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{2} whether there is amy proposal under consideration of the
Government to repair the following roads in Kailana
Constituency —-

@) from Agwanpur to Purkhas ; and
(1} from Moi {0 Bajana Khord ; and. -

(b) if so, the time by which the repaxr work of said roads is likely 1o
be completed 7 .
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Regularlzatmn of Colonies

#1783, Capt Ajay Stngh Yadav : Will the Minister of State for Urban
Development be pleased to state—

(#) whether there is any proposal under consideration of the
Government 1o regelarize the colomies within the himit of Mymicipal
Committees in the State where more than 80% construction work
has been completed, if 50, the details thereof ; and

(by whether any case for regnlarization of colonies pending with the
Urhan Development Depattment at present ; if so, the Municipal
Committee/Corporation-wise rumber thereof ?
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Releasing of Electricity Conmections to Tubewells

*1784. ShriBhagwan Sahai Rawat : Will the Chief Minister be pleased
o state the number of applications of those farmers who have deposited the
security for electricity connections to tubewells ars lyving pending in the State at
present; togetherwith the time by which the eleciricity connections to tubewells
are likely to be released to the said applicants 7
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and tampering m e selection of JBT weachers, law and order sitmation in the
State, shont duration discussion regarding appointment of V.C., M.D.U. and
interference into the working of the antonomous body of M.1. U by the State
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# m2 mrie sioee At =By § e 97 9 # ot e &, which are regarding
registration of false cases and atrocities being committed on the journalists,
semting up of University in the Backward area of Southern Haryana, irreguolar
supply of electricity in the State and regarding increase of high level pollution
in Faridabad and Gurgaon TG T ‘EE tE H ‘q’mgm:[ T FE T E e W’IEEW%Z“

T |
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oft neziey 1 WTTE RS, ST ATT | oy vl % TESERE wigle offe wn
Sy et w1 BT T 2w 3 Calling Attention Notice No. 2 received from
Capt. Ajay singh Yadav, regarding inctcase in the cases of Cancerin the State
has been admitted for roday, Calling Artention Notice No. 4 received from Capt.
Ajay Singh Yadav and two other ML As regarding harassment, false cases being
registered and arocities being committed on the journalists has been disallowed,
Calling Attention Notice No.3 received from Capt. Ajay Singh Yaday, regarding
high level pollution in Faridabad and Gurgaon Cities has been disallowed. Calling
Arnrention Notice No. 5 recieved from Capt. Ajay Singh Yadav and Shri Dharambis
Singh, ML As regarding setting up of University in the backward area of southern
Haryana has been disallowed. Calling Atiention Notice No, 6 réceived from
Capt. Ajay Singh Yadav regarding irregular supply of electricity in the State has
been dsallowed. Notice of Adjournment motion (No.1) reccived from Capt,
Ajay Bingh Yadav regarding law and order situation in the State bas been
disallowed. Notice of Adjourmment motion  (No.2) received from Capt. Ajay
Singh Yadav and 8 other MU As reparding malpractices, tampéring and bangling
in the selection of IBT teachershas been disallowed and Notics of Adjournment
motion (No. 3) roceived from Capt. Ajay Singh Yadav and 10 other MIAs
tegarding early completion of SYL Canal bas been disalfowed. Notice of Short
duration discussion received from Capt, Ajay Singh Yadav and 10 other MI.As
under rule 73-A regarding interference of State Government on the appointment
of V.C_, M.D.U, Rohtak, has been sent to the Government for comments, Cailing
Attention Notice (No. 7} received from Rao Dharampal and Rao Narender Singh
M.L. As reparding setting up of University in tha backward area of southern
Haryana, has been disatlowed,
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M. Speaker : Hon'ble Members, I have received a Calling Auention
Notice from Capt. Ajay Singh Yadav, regarding’ sndden increase in the cases of
Cancer in the Stare. T admit iy, Capt. Ajay Singh Yadav may read out his notice,
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Mr. Speaker : Hon'ble Members, under rule 13 (1) of the Rules of
Frocedure and Conduct of Business in the Haryana Legislative Assembly, |
nominate the following Members to serve on the Panel of Chairpersons -

I, Shti Puan Singh Dabra, ML AL
2. “Shri Rajinder Singh, Bisla ML.A.
3. SheiBalbir Pal Shah, ML.A.

4, Smt. Veena Chhibbar, M1 A,

(i) ey SR

Mr. Speaker : Hon'ble Members, I nominate the following metbers o
serve on the Comartittes on Petitions under rale 303 (1) of the Rules of Procedure
and Conduct of Business in the Haryana Legislative Assembly (v

1. Shri Gopi Chand Gahiot, Ex-officio Chairperson
Deputy Speaker ‘

2. Shri Puran Singh Dabra, M.L.A. Member

3. Smt. Veena Chhibbar, ML A Member

4. Shri Jashir Mabliour, M.L.A. Member

5. . Sbni Jitender Singh Malik, ML A, Member

(iii) el & oS dael)

Me. Speaker : Hon'ble Members, under Ride 58 (2) of the Rules of
Procedure and Conduct of Business in the Haryana Legislative Assembly, I have
to inform you that Shri Kavtar Singh Bhadana, M.L.A. has resigned his seatl in
the Haryana Legislative Assembly vide his letter dated st April, 2004 which
was accepled by me on 2nd Aprl, 2004,

Hon'bie Members, under Rule 38(2) of the Rules of Procedure and
Conduct of Business in the Haryana Legislative Assembly, [ have also to inform
you that Sarvshri Bhupender Singh Flooda, Yai Parkash Barwala and Rao Inderjit
Singh M.LAs. have resigned their seats in the Haryvana Legislative Assembly in
their election to the Members of Parliament vide their Lepers dated 21st Mw
2004 which were accepted by me from the said dare,
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Mr. Speaker : Now the Secrctary will make announcément.
ol e, 4 e e @) e e R, < sfren Re e
AT W, 1089 Ten wradt, 2004 ¥ gy WA A uilke iy & men Ry uy ol
e ey | el ¥ 9§, TRs W o1 G oy e £
March Session, 1959

* The Haryana Urban Developmeni Authority {(Amendment)Bill,
1939, -

Fehm'a'ry Session, 2004

1, The Punjab Passengers and Goods Taxations (Haryana
Amendment) Bill, 2004,

2. The Punjab Ayurvedic and Unani Practitioners (Haryana
Amendment and Validadon ) Bill, 2004

3. ‘The Haryana Public Service Commission (Additional Panctions)
nendment Bifl, 2004,

4, The Indian Siamp (Haryana Amendment) Bill, 2004,

5. The Panjab Courts (Haryana Amendnient) Bifl, 2004,

6. The i“Iaryana Development and Regulation of Urban Areas
(Amendment ¥ Bill, 2004.

7. The Haryana Value Added Tax (Amendment) Bill, 2004,

8. The Haryana Appropriation (No.1) Bill, 2004,

9. The Haryana Appropriation (No. 2) Bill, 2004,

10. The Punjab Scheduled Roads and Controlled Areas Restuotion of
Unregulated Development (Haryana Amendment ) Bill, 2004,

11, The Haryana Urban Development Awthority (Amendment)
- Bill, 2004.

R teaEet FHet 3t ugel! ROE Jur wen
Mr. Speaker : Hon'ble Members, now T report the time table of various
business fixed by the Business Advisory Committee.
The Commitice met at 5.00 PM. on Sunday, the 20th June, 2004 in the
Chamber of the Hon’ble Speaker,
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[Mx. Speaker |

“The Committee recommends that ynless the Speaker otherwise directs,
the Assembly whilst in Scssion, shall meet on Monday, the 21st June, 2004 at
- 830 A M. and adjourn after the conclusion of the Business entered in the list of
Business for the day without question being put.

The Commiuiee, after some discussion, further recommends that the
Pusiness on the 215t Jung, 2004 be transacted by the Sabha as follows —

Monday, The 21st June, 2004 1,
2.

©.30aM) 3

i0.

11,
12.

Obituary References
Ouestion Hour,

. Presentation and adoption of First

Report of the Business Advisory
Committee,

Motion under Rule 15 regarding
Non-stop sitting.

Motion under Rule 16 regarding

adjcurnment of the Sabha sine-die.
Papers to be Laid/relaid on the Table

“of the House.,

Presentation of four Preliminary
Reports of the Committee of
Privileges and extension of time for
the presentation of final reports
thereon,

Presentation, Discussion and Voting
on the Excess Demands Ovar Grants
and Appropriation for the year
2001-2002.

Official Resolution,

The Haryana Appropriation Bill,
2004 in respect of Excess' Demands
Over Grants and Appropriation for
the year 2001-2002,

Legislative Business.

Any otlier Buginess”,

Mr. Speaker : Now, the Parlizmentary Affairs Minister will move that
This House agrees with the recommendations contained in the First Report of the

Business Advisory Committee,

Fimance Minister (Prof: Sampat Singh) ¢ Sir, 1beg to Move—
' That this House agrees with the recommendations contmned in
the First Repart of the Bw;me*sf; Advisory Committee. o

B
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Mr, Speaker : Motion moved—

That this House agrees with the recommendations contained i
the First Report of the Business Advisory Commities.
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Mr, Spealcer : Capt. Ajay Singh Yadav Ji, please take your seat, ofherwise,
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My Speaker : Hon'ble Members, now the Parlizmentary Affairs Minister
will move the motion under Rule 15, ‘
Finance Minister (Prof. Sampat Singh‘) : Bir, I beg (0 move
That the proceedings on the itemns of business fixed for today, be
exempted at this day’s sitting from the provisions of the Rule
‘Sittings of the Assembly’, mdeﬁlutely
Mr, Speaker : Motion, moved-—

That the proceedings on the items of business fixed for today, be
exempted at this day’s sitting from the provisions of the Rule
‘Sittings of the Assembly’, indefinitely.

Mr. Speaker : Question ig —
That the proceedings on the items of business fixed for today, be

exempted at this day’s sitting from the provisions of the Rule
“Sittings of the Assembly’, 1ndefimtely

The motion was carried

o 16 & arlv weae
Mr. Speaker : Hon'ble Members, now the Parliamentary Affairs Minister
will move the motion under Ryie 16,
Finance Migister (Prof. Sampat Singh) : Sir, I beg 10 move--
~ That the Assembly at its rising this day shall stand adjourned sine-
die. '
Mr. Speaker : Motion moved —
That the Asserobly at its rising this day shall stand adjourned sine-
cie. ‘
Mr Speaker : Quostion ig—
That the ASSambly at its rising this day shall stand adjourned sine-
die.

The motion was carried,
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Mr Speaker : Now, 2 Minister will lay/re-tay papers on the Table of the
House. ' A

Fm:mce Mm:ster (Prof. Sampat Smgh) Sir, 1 beg 1o re—lay on the
Tabié of the House—

The Excise & Tm:aﬂon De:partment Nouﬁcatmn No. S: Q. 21/H.A 20/
1973/5. 64/2003, déted the 7th February, 2003 regarding the Haryana

" ‘General Sales Tax (First Amendment) Rules, 2003, as required under
se:ctmn 64 {3y of the Haryana General Sales Tax Act, 1973.

The Excise & Taxation Department Notification No. $.0. 3241LA. 20/
1973/8. 64/2003, dated the 11th March, 2003 regarding the Haryana
General Sales Tax (TInd Amendment) Rules, 2003 as required under section
64 (3) of the Haryana General SaI’es sz Act 1973 §

The Bxcise & Taxation. Departmem Notification No 5. C) 36[1—[ A 20/
1973/8. 64/2003, dated the 26th March, 2003 regarding the Haryana
General Sales Tax (Third Amendment) Rules, 2003 as required under
section 64 (3) of the Haryana General Sales Tax Act, 1973,

The Excise & Taxation Department Notification No. 5.0, 132/HA.
13/2000/8, 26/2003, dated the 31st October, 2003 regarding the Haryana
Local Area Development Tax (Amendment) Rules, 2003 as required under
section 27 of the Haryana Local Area Development Tax Act, 2000.

The Excise & Taxation Department Notification No. 8.0, 135/H'A 13/
2000/5. 11/2003, dated the 13th Noverber, 2003 repgarding amendment
in the Haryana Govl.Excise and Taxation Departrnent Notification No.
S.011/H.A. 13/2000/5, 11/2003, dated 27th January, 2003, as required
under Section 27 of the Haryana Local Arca Devalopment Tax Act, 2000,

The Excise & Taxation Department Notification No. 5.0. 10/.A. 13/
2000/8. 11/2004, dated the 22nd Janunary, 2004, regarding exemption/
reduction of Tax with effect from 22-1-2004 nayabis under the Hasvana
Local Area Development Tax Act, 2000 in exercise of the powers conferred
by Section 11(1) of the Ast ibid and all other ensbling powers and in
supersession of all previous notifications issued in this behalf, & required
under semmn 27 mi“ ihe Harvana Local Area Dev cmpmr:m Tm. Act_ 2000,

The Excise & Taxation Department Notification.No. 8,0, 11/H.A, 13/
$. 11/2004, dated the 22nd January, 2004, regarding the Amendment in
Hatyana Govt. Bxsise and Taation Depaetment Notificaton No. 5.0, 118/
H.A. 13/2000/5. 11/2000 dated 20th Septemebr, 2000, as required under
gection 27 of the Haryana Local Arca Development Tax Act, 2000,

The Excise & Taxation Depaciment Motication No. 5.0 12/H.A. 13/
2000/8. 3/2004, dated the 220d January, 2004, regarding specification
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¥da except those specified in

Schedu.le A appmde . a Development Tax Act,
2000 in exercise of the p %ﬁ 0 r@d% Section 3 (1) of the Act ihid
and all other enabling povweis El;?iis Fand in supersession of Haryana

Govt. Excise and Taxation Department Notification No. $.0, 9/H.A. 13/
2000/3, 3/2003 dated 27th January, 2003 as required under Ssection 27
of the Haryana Local Areg Development Tax Act, 2000.

The Parliamentary Affairs Department Notification No 5.0 3HA 9
1979/8. 8/2004, dated the 9th January, 2004, regarding the Haryana
Legislative Assembly (Facilities to Members) Amendment Rules 2004,
as Tequired under Section $ (3) of the Haryana Legislative Assembly
(Facilities to Members) Act, 1979

Slr I also beg to lay on the Table of the House—

The Excise and Taxation Department Notification No, $.0. 15/H.A. 6/
2003/8. 60/2004, dated the 4th February, 2004, regarding the Haryana

. Value Added Tax (Amendment) Rules, 2004, as required under section
60 (4) of the Haryana Value Added Tax Act, 2003,

The Home Department Notification No. 8.0. 44/C. A, 25/1955/5, 8/2004,
dated the 25th April, 2004, regarding the Haryana Hindn Marriage
Registration (Amendment) Rules, 2004, as required under Section & (%)
of the Hindu Marriage Act, 1955,

The Parliamentary Affairs Department Notification No. 8.0, 45/H.A. 9/

1979/8. 8/2004, dated the 29th April, 2004, regarding the Haryana

Legislative Assembly (Facilities to Merabers) Second Amendment Rules,

2004, as required under Section 8 {3) of the Haryana Legislative Assembly
. (FaCI].ltlES 1o Members) Act, 1979

The Memorandumm of Action Taken on the Annual Report of Nationa}
Human. Rights Comumission for the year 1999-2000, as required under
Section 20 (2) of the Protection of Fuman Rights Act, 1993,

The Annual Statement of Accounts of Housing Board, Haryana for ihe
yaar 20012002 25 required under Section 19-A (3) of Comptroller and
Auditor General (Duties, Powers and Conditions of Service } Act, 1971,
- The 3rd Annual Report of Uttar Harvana Bijli Vitran Nigam Liznited for

the year 2001-2002, as required under Section 5619-A {3} (b) of the
Companies Act, 1556,

The &b Annppt B JI-\-\.-A.,-UAL of 1 H&.Iydia ‘u’tujhl Pragaran Nggﬂ{ﬂ Dimbsd for
the year 2001-2002, as required nnder Sectmn 619-A (3) () of the
Cinninanies- A0t ;9"56
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Mr; Speaker: Now, Shri Bhagwan Sabai Rawat, Chairperson, Committee
of Privileges, will present the Sixth Preliminary Report of the Cornmittes of
Privileges on the matter in regard to the question of alleged breach of privilege
given notice of by $h, Puran Singh Dabra, MU A, and 5h. Padam Singh, MLL. A,
against Sh. Jai Parkash Barwala, Ex-M.L.A. (now M.P) regarding taking of
mock Chair in the well of the House and showing himself as Speaker of the
Assembly, defying the orders of the Chair and chatlenging and protesting against
the miling of the Chair constantly thus committing the contexipt of the House/
breach of privilege ¢tc. by Sh. Jai Parkash Barwala, Ex-MLA (now M.E) on 5th
March, 2002 and will also move the motion for the extension of time for the
pracentation of the final Report to the Housa. ‘

L1}

Skri Bhagwan Sahai Rawat ( Chairpersom, Committee of
Privileges ): Siy, I beg 1o present the Sixth Preliminary Report of the Commitiee
of Privileges on the matter in regard to the question of alleged breach of privilege
given notice of by Sh. Puran Singh Dabra, ML A and 8h Padam Singh, ML A -
against Sh. Jai Parkash Barwala, Ex-ML.A (now M.P) regarding taking of mock
Chair in the well of the House and showing himself as Speaker of the Assembly,
defying the orders of the Chair and challenging and protesting against the roling
of the Chair congtantly thus committing the contempt of the House/breach of
privilege etc. by Sh. Jat Parkash Barwala, Ex-MLA (now ML.B3 on 5th March,
2002,

Speaker Sir, T also beg 1o move—

That the time for the presentation of the final Report to the House
be extended upto the Gra sithing of the next Session.

Myr. Speaker : Motion moved—

That the time &1 the presentation of the final Report to the Howuse
be extended upto the first sitting of the next Session.
% i Speaker  Quastion is—
That the e for the presemtation of the final Report to the House
be extended upto the firsi giiting of the next Session.
: The motion was covried,
g vl Be oo, TeTmeve & Ber
M Spealeer : Now, Shri Bhagwan Sahai Rawat, Chairperson, Comimities
of Privileges, wili preseni fhe Sixrh Prelimninary Report of the Commuitiee of
rrivileges on the matter in regand to the question of alleged breach of privilage
given notice of by Shri Rajinder Singh Bisla, MLA and $hri Ram Kuwar Saind,
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[Mr Speaker]

MLA against Shri Karan Smgh Dalal, MLA for obsu'ucuug zmd mmaking uncatled
for remarks against His Excellency, the Govetnor on 4th March, 2002 and helping
greatly Shri Jai Parkash Basrwala, Ex-MLA (now M) in taking mock Chair in
the well of the Houss at'the tinhe when the Sibha was in Session on 5th March,
2002 thereby corrumitting the contempt of the House/breach of privilepe-cte, by
Shri Karan-8inghDalal, MLA on 5th March, 2002 and wiil also move the motion
for the extension of time for the presentation of the final Report 1o the House.

Shri Bhagwan Sahai Rawat ( Chairperson, Committee of
Privileges ) : Sir, I beg to present the Sixth Preliminary Report of the Committes
of Privileges on the matter in regaxd to the question of alleged breach of privilege
given notice of by Sh. Rajinder Singh Bisla, ML A. and $h. Ram Knwar Saini,
M.L.A. against Sh. Karan Singh Dalal, MLA for obstructing and making uncatled
for remarks against His Fxcellency, the Governor on 4th March, 2002 and helping
greatly Sha Jai Parkash Barwala, Ex-MLA (now M.P)in takitig mock Chair in
the well of the House at the time when the Sabha was in Session on 5th March,
2002 thereby committing the contempt of the House/breach of privilese ete, by
Shri Karan Singh Dalal, MLA on 5th March, 2002,

Speaker Sir, I also beg to move—

That the time for the presentation of the final Report to the House
be extended upto the first sitting of the next Session.

Mz Spealﬁer + Motion moved—

That the time for the presentation of the final Report to the House
be extended upto the first sitting of the next Session,

Mr. Speaker ; Question is—

That the time for the presentation of the ﬁnal Re:port to the House
be E:Xieﬂdﬂd upiv the Srst sitting of the xuaxt Session.

The motipn was carried,.

(i) e o e e, aﬁﬂﬂ@v%ﬁmaﬁmmw
THoYEoTWe 6 e

Mz Speaker : Now, Shri Bhagwan Sahui Rawat, Chairperson, Commpmittes

of Privitopps will precant the Sixth Prelimimary Rencrt of the Comrgitten of
Prmlegt’:s on the matter irrregard to the question of alleged breach of privilege
given ﬂﬂ't.."“t: pﬁ;‘ E;v Shri, El,agi Ram, MLA and She Pawan Kumar, MLA for

coming, to/reniiunmg in the well of the House in utter defiance of the Chair and - -

continuousty arguing with the Speaker, trying to manhandle with the watch and
ward stalff and throwing a book towards the Chair by Capt. Ajay Singh Yadav,

£
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MLA breaking a light box while rushing 1o the weil . of the House, causing
damage to the Government property by Shri Dharambir Singh, MLA and using
unparliamentary words and uncalted for remarks etc. in the House by Shsi Jagjit
Singh Sangwan, MLA and thereby committing the contempt of the House/breach
of privilege etc. by Capt. Ajay Singh Yadav, MLA, Shri Pharambir Singh, MLA
and Shri Jagjit Singh Sangwan, MLA. on 5th March, 2002 and wili also move
the motion for the extension of titne for the presentation of the fintal Report to the
House.: o Co C

Lkl

~ 8bri Bhagwan Sahai Rawat (Chairperson, Committee of Privileges) :
Sir, Ibeg to present the Sixth Preliminary Report of the Committee of Privileges
" o the matter in regard to the question of glleped breach of privilege given notice
of biy: Shrt Bhapi Ram, MILA and Shri Pawan Kumar, MLA for coming to/
remaining in the well of the House in utter defiance of the Chair and continuously
) argning with the Speaker, trying to manhandle with the watch and ward staff
and throwing a book towards the Chair by Capi. Ajay Singh Yadav, MLA breaking
a light box while mshing to the well of the House, cansing damage to the
Government property by Shri Dharambir Singh, MLA and using unpartiamentary
wotds and uncatled for remarks etc. in the House by Shri Jagjit Singh Saugwan,
MLA and thereby committing the contemnpt of the House/breach of privilege stc.
by Capt. Ajay Singh Yadav, MLA, $hri Dharambir Singh, MLA and Shri Jagjit

Singh Sangwan, MLA on 5th March, 2002,

8ir, 1 also beg 10 mMove-~

That the time for the presentation of the final Report to the Honse
be extended upto the first sitting of the next Session,

Mr. Speaker : Motion moved—

That the time for the presentation of the final Report to the House
be extended upto the first sitting of the pext Session.

M. Speaker : Question, i

That the time for the presentation of the final Report to the House
be extended upto the fivsl sitiing of (e nexi Session.

‘ The motion was carried
iy)  =to Y e i, woymeto ¥ eE .

M Speaker : Now, Shri Bhagwan Szhai Rawat, Chatiperson, Commnittee
of Drivileges, will present the Strh Prelimingsy Report of the Committes of
Privileges on the matter in regard to the question of alleged breach of privilege
given motice of by Dr. Sita Ram; MLA and Shei Jasbir: Mallour, MLA against
Dr. Raghubir $ingh Kadian, MUA for coming to/remaining in the weii of the
House, tearing the Book of Rules of Procedure and Conduct of Busincss in the
Haryana Lagislative Assembly, leading to grave miscondnct and grave disorder,
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breaking a light box in the House thereby committing contempt of the Honse/'

breach of privilege ete. by Dr. Raghubir Singh Kadian, MLA. on 5th March,
2002 and will also move the motion for the extension of time for the- presentatlon
of the final Report to the House, :

Shri Bhagwan Sahai Rawat (Chairperson, Committee of Privileges) :
Sir, Ibegto present the Sixth Preliminary Report of the Committee of Privilepes
on the matter in regard to the question of alleged breach of privilege given notice
of by Dr. Sita Ram, MLA and Shri Jasbir Mallour, MLA against
Dr. Raghubir Singh Kadian, MLA for coming to/remaining in the well of the
House, tearing the Book of Rules of Procedure and Conduct of Business in the
Haryana Legislative Assembly, leading to grave misconduct and grave disorder,
breaking a light box in the House thereby corumitting . conternpt of the House/
breach of privileges etc. by Dr, Raghubl:r Singh Kadian, MLA on 5th March,
2002,

Sn‘ T atso beg to move—

That the time for ﬂm presantauon of the final Eeport 1o the House
be extendsd upto the first sitting of the next Session. '

M. Speaker : Motion moved--

“That the tire for the presentation of the final Report to the House
be extended upto the first sitting of the next Session.

Mr. Speater : Question is—

That the time for the presentation of the final Report to the House
be extended upto the first sitiing of the next Session,

The motion was carried.

e 2001-2002 & srgeii e v ol wi wead e
It T WG

Mr. Speaker : Hon'ble Members, now the Finance Minister will presént -

the Excess Demands Over Granis and Apprepriation for the year 2001-2002,

Finance Minister (Prof, Sampat Singh) : $ir, I beg to present the Excess
Demards Over Grants and Appropriation for the year 2001-2002,

Mr. Speawer: Hon'ble Members, now the discussion and voting on the
Hreess Demands over Crants aud Appropriation for the vear 20012002 will
take place. As per the past practice and in order to save the tire of the House, ali
the demands on the order paper will be deewied to have been read and moved
logether. The Hon'ble Members can discnss any demand but they are requested
to indivats the demand number on which they wish to ralss discussion,

That a grant of a sum not exceeding Rs, 1,55,72,565/-be made to
réguiarize the chaiges alrsady ncurmed in sxcsss of the grant voted
by the Lepislative Assembly for the year 20012002 in respect of
Excise and Taxation.

[E)
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That a grant of 2 sum not exceeding Rs. 4,52,%9,368/- be made to
regniarize the charges already incurred in excess of the grant voted
by the Legislative Assembly for the year 2001-2002 in respect of
Buildings and Roads. ‘
That a grant of a sum not exceeding Rs. 8,23,30,386/- be made 1o
regularize the charges already incurred in excess of the grant voted
by Legislative Assembly for the year 2001-2002 in respect of
Agriculture. '
(No Member rose to speak)
My Speaker, : Hon'ble Members,.now I shall put various demands for
the year 2001-2002 to the vole of the House.
Mr. Speaker : Question is— s
That a grant of a sum.not exceeding Rs. 1,55,72,565/- be made to
. regularize the charges already incurred in excess of the grant voted
by the Legiskative Assembly for the year 2001-2002 i respect of
Fxcise and Taxation,
The motion was earvied,
Mr. Speaker : Quesiion 15— ‘ ‘
That a grant of a sum not exceeding Rs. 4,52,89,368/- be made to
regulatize the charges already incerred in excess of the grant voted
by the Legislative Assembly for the year 2001-2002 in respect of
Buiklings and Roads.
The motion was carried.
Mr. Speaker ; Question i§-— ,
That a grant of a sum not exceeding Rs. 8,23,30,386/- be made 10
. Tegulatize the charges atready incurred in excess of the gramt voted
by the Legislative Assembly for the year 2001-2002 in respect of
Agriculture.
‘ The motion was carried.
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Mr. Speaker : Question is—

"That the House hails the decision of Hon dle Supreme Court delivered
on June 4, 2004 to get the Suttel Yamuna Link Canal completed in Punjab territory
and also expresses its gratitude to the Supreme Court for its verdict. This kistoric
decision would usher a new era of progperity in Haryana.

The Hon'bie Supreme Court has issued the following directions while
aoeepting Marvana ﬁ, Sxa0uL on f“ﬂ’..imuera .i:”’ disnissing the Q‘aﬁ of T-’L.‘age
with costs on June 4 2004 : e .

“Tiwe UuOik 0f I6gia .l::, (0] i‘hﬁ‘:mué‘.u; & Central nguin,} 1.0 tAKE ﬁCu.u.qu o
the canal works from Penjeb within amonth from today, Paniab must hand over
the works to the Central Agency within (wo weeks thereafter, An Empowered
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Cornmittee should be set up to co-ordinate and facilitats the early impleimentation
of the decree within four weeks from today. Representatives of the States of
Haryana and Purjab should bé inchuded in such Commitiee. The Central and the
Punjab Governments should prov:de adequate security for the staff of the Cmnml
Agency.™; ;

Sutlej Yamuna Link Canal is,the Life line of Haryana. The fazmers of
Haryana bad becn waiting for several long years to get their allotied share of
Ravi-Beas waters through (his canal. About three lakh hectares of land of the
State is deprived of irrigation facilities due to the non-completion of the canal
and the State is suffering a loss of 3gr1cultural produce valued at over
Rs. 1000/- crore per anm,

Water is a national asset. It should be used judiciousty and in the most
optimem manner. Large quantitics of water of Sutlej, Ravi and Beas rivers are
flowing away to Pakistan as a result of the non-completion of Sutlej-Yamuna
Link Canal in Punjab territory, This House is of the finm belief that the complelion
of the canal is not only in the interest of Haryana State, but in the larger interest
of nation as 4 whole. '

The peace-toving people of Haryana, who have great faith in democratic
values, have resorted to Constitational remedies 10 get justice for Haryana, The
Supreme Court of the coumiry has fully upheld the canse of Haryana and this has
further sirengthenad our belief in Constitutional mstitutions.

This House appeals to Hon'ble Prime Minister and the Govemment of
Indid to get the decision of the Supreme Court implemented keeping in view the
contribution of agriculiure in the economy of the country, and get the remaining
portion of Sutlej- Yamuna Link Canal completed in Punjab territory at the earliest
possible.”. : '

The motion was carried .
The Resuluticaﬁ way passed.
T gt .
(). B sRmmm fdem (50 3) faer, 2004,

Mr. Speaker : Now, -the Finance Minister will introduce the Haryana
Appropriation (No. 3) Bili, 2004 and will aiso move the motion for its
considaration, :

-Finance Minister (Prof. Sampatl Singh) @ 5ix; I beg to intwbdnce the Haryame
Al.-pluyu&uﬁﬂ {MNg. 33 BilE Emn-

Sir 1 ﬂsu heg o move—

Thal the Haxyana Appropmatmn (No 3) Bﬂl be taken into
consideration at once.
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Mr. Speaker : Motion moved—

That the Haryana Appropriation (No.3) Bill be taken into
consideration at once.
Mr. Speaker : Question ige-—

That the Haryana Appropriation (No.3) Bill be taken into
consideration at once,

The mozz'mi wds carried.
Mr. Speaker : Now, the House will consider the Bill clanse by clause.
‘ wo e, Clawse 2
" Mr. Speaker : Question is—
That Clause 2 stand part of the Bill.
The motion was carried.
Clauze 3
Mr. Speaker ; Questi’oﬂ i5— ‘
That Clause 3 stand part of the Bill,
The motion ways carried.
. Schedule
Mr, Speaker : Question is— .
That Schedule be the Schedule of the Bill,
The motion was carried,
Clause 1
Mr. Speaker : Question jg—
That Clavse | stand part of the Bill,
The motion was carried,
Enacting Formula
My, Speaker : Question jg—— ”
That Enacting Formula be the FEnacting Formula
of the Bl

The motion was carried,
Tiile
Mr. Speaker : Question jgm.
That Title be the Title of the Bill.
The motion way carried,
Mix. Speaicer : Now, Fitance Minisier will move that the 5ill be passed.

Finance Minister (Prof. Sampat Singh) : Sir, 1beg to move—

oy
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That the Bill be passed.
My, Speakey : Motion moved—
That the Bifl be passed.
Mr. Speaker : Question is—
That the Bill be passed.
The motion was carvied,

(i) & sRwow wFfaRe snoReE (anfeds) f, 2004 .

Mz. Speaker : Now, the Minister of State for Urban Development will introduce
the Haryana Municipal Corporation (Amendment) Bill, 2004 and wﬂl also move

the motiom for its consideration,

et vy ey sisft (4t i vivem) « e weiET, F wRron s o (e
fderer, 2004 Wy weey g

fés B = B (weftem) fedee ov yea few R @)
Mr. Speaker : Motion moved—

That the Haryana Municipal Corporation (Amendment) Bill be
taken into consideration at once.

Mr. Speaker ; Question is —

That the Haryana Municipal Corporation (Amendment) Bill be
taken into consideration at once,

The motion was carried,
Mr. Speaker : Now, the Houge will consider the Bill clause by claulse‘
Ciauses -2 io 4
Fix Speaker : Guestion igm-
That Clauses 2 1o 4 stand part of the Eill.
The motlen was carried
Clange 1

Mir. Speaker : Question ig..
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That Clause 1 stand part of the Bill.
The motion was carried.
Enacting Formula
Mr. Speaker ; Question is—

That Enacting Formula be the Enacting Formula
of the Bill

The motion was carried,
Title
Mr. Speaker : Quesuon is; o
That Title be the Tille of the Bill.
The motion was carried.

Mr. Speaker : Now, the Minister of State for Urban Development will move
that the Bill be passed.

e Ry e il (3R e ) : e e, T T
25 fdee e fosan =g | |
Me Speaker ;: Motion moved—
That the Bill be passed.
Mx Spéa;l;ér : Q.uesti.c;n i
That the Bill be passed. -

The motion was carried,

Tedeie (wiamn dats swie) fe, 2004.

BEx Speaker : Mow, the Town and Country Planning Minisier will introdees (he
Punjak Schednled Roads and Controlled Areas Restriction of Unregulated
Development (Marvana Second Amendment) Bill, 2004 and will also move the
metion for its consideration, '

PR T it et seR (oft e o Re) ¢ arens e, ‘ﬁ e T EEE
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(eRemn il weiew) Rdws, 2004 W e famm fisa oyl
Mr. Speaker : Motion moved-— .
| That ﬂm Punjab Schedﬁled Roads and Controlled Areas Resﬂ"ictiqn
of Unregulated Development (Haryana Second Amendment) Bill
be taken into qnnsideraﬁon at onee.
Mzr. Speaker : Question is— . |
IThat the Punjab Schedoted Roads and Conﬁoll&d Areas Restric:tiqn
of Unregulated Development (Faryana Second Amendment) Bill
be taken into consideration at once.
The motion was carvied.
Mr. Speaker : Now, the House will consider the Bill clanse by ¢lause.
Clause -2
Mr. Speaker : Question is—
That Clause 2 stand part of the Bill .
| The motion was carried.
‘ Clausé -1 |
Mr. Spcnke_; : Q!éesﬁm is«m ‘ -
| That Clamse 1 stand part of the Bill,
The motion was carried. |
- Fpacﬁpg Fpm‘:ﬁ;la‘ ‘
Mr. Speaker : Question is—

That Enacting Formpla be the Enacting, Formula
7 of the Bill. s o
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The motion was carried.
Title
Mr. Speaker : Question is—
That Title be the Title of the Bill,
The motion was carried,

Mr. Speaker : Now, the Town and Country Planning Minister will move that
the Bill be passed.

TR 7@ e st wlt (o o o Rig) - whew o, & e e g
o fareers oiie fsar s |

Mr. Speaker : Motion moved—
That the Bill be passed. .

Mr. Speaker : Ouestion is—
That the Bill be passed,

The motion was corried,

@v). R R 3ifw g oitbvest (o) sRawn Rt R, 2004,
Mr. Speaker : Now, a Minister will introduce the Restriction of Habitual
Offenders (Punjab) Haryana Repeal Bill, 2004 and will also move the motion
for its consideration.

o R " L - . . - — 0o . L
Finance Minister Profl Sampai Singh) © 5ir, I heg to Introduce the Basiriction

of Habital Offenders (Punjab) Haryana Repeal Bill, 2004.
Sir, I also heg to movew—

That the Reatriction of Habitual Offenders (Punjaby) Haryana Repeal
Bl be taken inko considetation il once.

Mrn Speaker ; Mohon ioveid-—

That the Restriction of Habirual Offenders (Punjab) Haryana Repeal
Bill be taken into consideration at once.

i
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Mr. Speaker : Question iz-—

That the Restriciion of Habitual' Offenders (Punjab) Haryana
Repeal Bill be taken into consideration at once.

The motion wcz.!} carried.
Mr. Speaker : Now, the House will consider the Bill clanse by clanse,
Clause -2
Mr. Speaker : Question is—
..That Clanse 2 gtand part of the Bill.
’fhe motlon was carried,
Clause -1
Mr. Speaker : Question is—
That Clause 1 stand part of the Bill.
The motion was carried,
Enacting Formula
Mr. Speaker : Question is— |

That Enacting Fosmula be the Enacting Formula
of the Bill.

- The motion was carried,
Tithe
Mpr. Speaker : Question ig-
That Title be the Titie of the Bill
The motion was carpied,

Mr. Spealiar : Now, 2 Mirister will move that the Rill be passed.
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Finance Minister (Prof. Sampat Singh) : Sir ] beg to move—
That the Bill be passed. .

Mr. Speaker : Motion méved;m
That the Bill be passed.
Mr. Speaker': Question g -
That the Bill be passed.
The motion was carried.

(V). R o SRrgerer oot (e g Re) e fefier fr, 2004,

‘M. Speaker : Now, a Minister will iritrodtice-the Punjab Habitual Offenders
(Corntrol and Reform) Haryana Repeal Biil, 2004 and will also move the motion
for its consideration. '

Finance Minister (Prof. Sampat Singh} : Sir, I beg to introduce the Punjab
Habitual Offenders (Conirol and Reform) Haryana Repeal Bill, 2004,

Sir, 1 also beg 10 move—

That the Pungab Habitiual Offenders (Control and Reforin) Harvana
Repeal Biil be taken into considerstion at once.

Mr, Speaker : Motion moved-- i

That the Punjab Habitual Offenders (Control and Reform) Haryana
Repeal Bill be taken into consideration at once.

Mz Speaker 1 Question ig—

That the Punjab Habitual Offenders (Control and Reform) Haryana
Rensal Bilt he {2ken into copsideration st once.

The motion was carvied.
Mr. Speaker : Now, e House will consider the Bill clapse by clause.
Clause -2
Mr. Speaker : Question iz~
That Clause 2 stand part of the Bill,

The motion was carried,

L
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Claunse -1
Mr. Speaker : Question is— -
That Clanse I stand part of the Bill.

The motion was carried,

Enacting Formula
Mz Speaker : Question 15—

That - Enacting Formuia be the Enacting Formula. .
of the Biil.

The motion was carried,
Title
Mr, Speaker : Question is-—
That Tifle be the Title of the Bill,

The motion was carvied.

Mr. Speaker : Now, a Minister will move that the Rill be passed.
Finance Minister (Prof, Sampat Singh) : Sir I beg to move—
That the Bill be passed.
Mr; Speaker : Moton moved—
That the Bill be passed.
Mz, Speaker ; Question is—
That the Bill be passed.

The motion was carried.

(vi). 7% $ oy Aieiaci(Bugiel ) i srteie R, 2004.
hir Speaker : Now, 2 Minister will introduce the Bast Punjsd Molasses {Controh)

Harvana Amendment Bill, 2004 and will also move the motion for its
consideration.

Finance Minister (Prof, Sampat Singh) : Sir Thegto introduce the East Punish
Molasses (Control) Haryana Amendment Biil, 2004

Sir, T also bag to move—

‘That the East Punjab Molasses (Controi) Haryana Amendmeni
Bill be taken into consideration at once.



{178 Eiamn e e (21w, 2004

Mr. Speaker : Motion moved-.

That the East Punjab Molasses (Control) Haryana Amendment
Bill be taken into consideration at once.

My, Speaker : Question is—

That the East Punjab Molasses (Control) Haryana Amendment
Eill be taken into consideration at once.

The motion was carried.

Mr. Speaker : Now, the House will consider the Bill clause by clause.
Clause -2
Mr. Speaker : Question is—
That Clause 2 stand part of the Bill.

The mation was carried.

Clanse -3
Mr. Speaker : Qusstion is—
That Clavse 3 stand part of the Bill.

The motion was carvied.

Clanse -1
Mr. Speaker : Question ig—
‘That Clanse 1 stand part of the Bill,

The motion was cemied,

Enacting Formula
My Speaker @ Question 15—

That the Enacting Formmulz be the Enacting Formula
aof the Bill. ‘ ' :

The motion was carvied.
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Title

Mr. Speaker : CQuestion 15—

That Title be the Title of the Bill.

The motion was carried.

Mz, Speaker : Now, a Mimster will move that the Bill be passed.
Finance Minister (Prof. Sampat Singh) : Sir [ beg to move—

That the Bill be passed. - -
Mz Speaker : Motion moved—

That the Bl be passed.
Mr. Speaker : Question ig-——

That the Bill be passed.

The motion was carried,

(vil). fx sR=mom sifiwefea adwel (Safels ¢ ) arieie fm, 2004.

Mr. Speaker : Now, a Minister will introduoce the Haryana Legislative Assembly
(Facilities to Members) Amendment Bill, 2004 and will also move the moiion
for it consideration. -

Finance Minister (Prof. Sampat Singh) ; Sir, I beg to introduce the Haryana
Legislative Assembly (Facilities to Members) Amendment Bill, 2004

Sir, T aiso beg to move—

' The Haryana Legisiative Asserably (Facilitics ‘to Merubers)
Amendment Bill be taken into consideration at oace.

Mr Speaker : Motion moved—

The Harvana Legislative Assembly (Facilities to Mentbers)
Azpendwment Bill be taken into consideration at onge,

My Spaglker : Ouestion jge-.

The Haryenz Logisiative Assembly (Facilities {o Membors)
Amendment Bill be taken into consideration at once.

The molion was carried,



(180" o efvam fe wa _ ' {21 w7, 2004

Mr. Spealger : Now, the House will consider the Bill clause by clause.
| ’ A e Clause -2
M= Spaaker Qaestton is—
’ f, ._ That"Clausa 2 stand part of the Bill.

'Tim maotion was cavried,

Clause -1
Mr. Speakey : Queston is—
That Clanse 1 stand part of the Bill,

The motion was carried.

Enacﬁng Formula
Mr. ‘?peal:er Questmn is—

. That the Enactmg Formula be the Enacting Formula
of the Bill,

The motion was carried.

. 'Title
Mr. Speaker : Quesﬁon‘is—
That Titie be the Title of the Bitl,

The motion was carrvied,

Mr. Speaker Now the Paﬂmmnmy Aﬁ'mrs thstar wﬂl meve that the Bill
be passed. ' ‘

Finanee Minisior (P"{u Sa.‘n'.-““ﬂ* i } HEV bﬁg W move—
That (ke Bill bepassed, | .
Mr Bpeater 1 Motion mover—

That the Bill be passed.
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Mr. Speaker : Question is—

That the Bill be passed,

*13. 00 hrg.| (The Sabha then *adjourned sineéif;e.: -

384281 V.3,ILG.F, Chd.






